
As tar as the lavlls concerMd, I have 
already stated that article 311 is al-
ready extended to the State-oCf Jam1l*l 
and Kashmir and article 342 is to be 
extended for this purpose. For tbert, 
certain formalities are to be done. We 
are to primarily consult the State GQ\.-
el"nment !regarding the memorandum 
wbicb has been submitted to the Gov· 
emment. We are awaiting their corr,-
ments. 

SHRI P. NAMGYAL: Has the Pnme 
Minister received any such Communi-
cation from the state Govemment? 

SHE! YOGENDRA MAKWANA: ! 
will enquire. 

Paper for Educational ~r 

*812. SHRI AJOY BISWAS= WITl the 
Minister of IND'USTRY be pleased to 
state: 

(a) whether Government have ISSuea 
any order to paper industry regardIng 
30 per cent priority production to meet 
needs ot educational t ~  

(b) 1f so, how many manufacturers 
are not complying with the order; and 

(c) what steps Government arc going 
to take against the violaters? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRY (SHRI 
P. A. SANGMA): (a) In accordance 
with the provisions of the Paper \lte-
gulation of Production) Order, 197ts cer-
t6"n categories of manuiacturerb arc 
required to manufacture, in respect of 
every month or quarter, white printIng 
paper to the extent of atleast ;iO per 
cent of the total quantity of paper and 
paper board manufactured auring the 
month of quarter, as the case may be. 

(b) Most of the manufacturers have 
been defaultin.g at one time or the other 
in respect of the ~ ti n of white 
printing paper. 

(c) The performance of tbe mills is 
bebll reviewed frOm time to time ~n  
dlscusaions are ~ beld with tile 

riUIaulactu-. te etIIIUe eompliance" 
wit); pl'O'ri*'ns of .. anter. 

SHal AJOY BtSWAS: It is a se-
lions matter tIIat alaoat aU the 
paper manufactaNl'S are not com.ply-
ing with the Order of the Govern-
ment. As a tEsUt of that, the sbt .. 
dents and the educational institutions. 
are facing a serious crisis. So, my 
speciftc QUestion is: What waa the 
total demand of white printin. paper 
in 1980, what was the total quota 
fixed for the paper industry for the 
manufacture of white printing paper 
for 1980 and for the period. fro:sa 
January, 1981 to March, 1981 and the-
total quantity of white printing 
paper produced by them in compli-
ance with the Regulation of Produc-
tion Order of 1978? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRl CHARANJIT CHANANA): As 
far as the question of complianCe of 
the order is concerned, a few of the 
mills had gone to the court. The 
matter was sub judice. r called a 
meeting of the paper manufacturers 
and, my request, they withdrew from 
the courts the writs which they had 
procure1 from the Calcutta High 
Court. 

As regards the han. Member'S 
question as to the cris!s in paper in-
dustry, it is not true. What was 
lacking at that time was the rationa-
lisation of distribution of white 
printing paper. WhiC'hever the state 
the hon. Member refers to, wherever 
there is a crisis, he is welcome to 
bring that to my notice. As far as 
OUr information goes, there is no 
crisis as far as the supply of wbite 
printing paper is concerned. As far 
as the demand of paper is concerned, 
the total demand is 11.5 lakh tonnes. 
The supply of white printing paper 
for the t n ~ for educational pur .. 
poses, is 1,07,875 tonnes. Prior to 
that, tl\e suppfy in 1979-80 w" hilh-
er and, in 1978-79, was also higher. 
But after the meeting with the Edu-
eattcm Miftistry, p8l)er a~r r  

&Bd the ~a~ GCMmlments repre.... 
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. .~~ Jt ".a decidecl til'" the bee.) infannecr at -. 1.. tIlat It is 
K ..... taka model Ihott14 be .. pted in aeeerdaaee wi. tbe pev4liaas el 
for the distribuUon of paper. The lap the Paper BeguiatioD of PEoductiaa 
between the demand and supply of Order. ~ sad it is UIIfier tbis laW 
paper was IlYed in by thG import of that the7 b,aYe been ilPaJressed upoD-
paper for the e.xteat Of 52,000 toD.- I am usinl the words 'hnpresaed 
nes. And, therefore, as far aa the upon'-because the manufacturers had 
Ministry of Industl'7 is concerned. we g.one to the court of law and obtained 
have not received any report as men.. their writ also. Now it was on our 
tioned by the Hon. Member Llbout the pressure that they withdrew the 
paper crIsis. If there is'''''ilny problem. writ. 
we welcome a report from the r.1:ember. 

SHRI AJOY BISWAS: May I knOw 
what was the quota fixed to the ma. 
nufacturer and what was the produc-
tion? I like to get this information so 
that I can know hOW' much quantity 
of paper the manufacturers are not 
producing in accordance with the r~r. 

MR. SPEAKER: Quota of what? 

SHRI AJOY BISWAS: Quota for 
the manufacturers for production of 
paper l.e. 30 per cent. 

MR. SPEAKER. You want to 
know what was the quota fixed· for 
the manutacturers and how much 
they produced? Is there any quota'? 

SHRl CHARANJIT CHAN ANA : The 
Hon. Me1l1ber himself has replIed to 
the question. The quota IS In terms 
of relallve p .... :' ~ ~ ... . If the Hon. 
Member wants figures mill-wise, I can 
place them on the Table of the House. 

SHRI AJOY BISWAS: My second 
supplementary is this: It is clear 
from the reply of the Minister that 
the Government has totally surren-
dered to the manufacturers because 
Government is only negotiating and 
discussing with the manufacturers 
without taking any firm decision. My 
specific question is this: What speci-
fic action Government propOSes to 
take in the near future against the 
defaulters? 

sURI CHAaANJIT CHANANA: 
The attention Of the Hon. Member Is 
drawn to reply to P_rt (a) of 1rls 
4lliesUon aDd. t~ Bouse has alreadY 

As far as the supply of paper is 
concerntM, it is beini prOcured under 
this 'Very law. There is no I discretion 
and there is no option at an in tbis 
matter. It is under this law that the 
irttplementation is being followed. Tbe 
Otlly thing is that the capacity utiHsa .. 
tion in these mills has gone down. 
Therefore, it is the co-relation of the 
percentage of the total production 
and the white printing paper which is 
being adhered to. There is the de-via-
tion at all. 

SHRI SONTOSH MOHAN DEV: I 
would like to know from the Hon. 
Minister whether it is a fact that there 
was a crisis of distribution of paper 
because of the crisis ot the educational 
system in West Bengal? 

MR. SPEAKER: Next question. 

SHRI N. K. SHEJWALKAR: I just 
want to know whether the Hon. 
MinIster is aw'are that there is a great 
shortage of copy books, particularly 
exerCIse books for the students these 
days and the copy books are not 
available even at double the price. 
What steps, if any, is Government go-
ing to take to make the copy books 
available tQ all the students? 

SHRI CHARANJIT CHANANA: 
The Hon. Member must appreciate 
that this Order was evolved only to 
meet this very crisis aDd. all that I 
have submitted in the House is oDlv 
to c-ater to that particular thing and. 
to meet that crisis. But it there is any 
particular case which is noticed, I 
would onlZ suggest to hh!r' that lHt-
shOUld write to U8. 
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SHaI N. K. SHJ:JWALKA.B: It is 
very unfortunate that the Bon. :Minis-
. ter is not aware of the problem. 
There is soortale of these copy books 
in Delhi, in Madhya Pradesh. in 
Rajasthan and everywhere. 

.q ~.r ~ ~ arm ~~i i  

SHlU XAVIER ARAKAL: A large 
quantity of paper is imported to meet 
the crisis in our country. lie has also 
mentioned that the production capa-
city is lower this year. Considering 
these facts, I would like to ask this 
question. The Vellore Newsprint of 
Kerala, which ought to have gone into 
production, is not gOing into produc-
tion because of the negative and 
(deterimentel attitude 01 the State Go-
vernment. The State Government's 
Forestry Minister is going to negotiate 
and sell the eucalyptus plants to the 
private sector. They are opposed to 
the public sector. I would like to know 
whether this fact has come to the 
ootice of the Government and if so, 
whether Government will take speedy 
ateps to see that the Vellore Newsprint 
goes into production without delaY. 

MR. SPEAKER: Does it arise out 
of this Question? 

Next Question. 

· JlestdctiDg Forest Area Allotted to 
PaDer Mills . 

*814. SHRr K. A. SWAMI: Will 
the Minister of INDUSTRY be pleas-
· ed to state: 

(a) whether G\lvernment have 
evolved, a policy to restrict the forest 
area .Uotted tor exploitation by paper 
mills all over country; 

(b) whether paper mills are pro-
POsed to be asked to grow bamboo 
and timber requirements in a scienti-
fic way in r tri t~ areas of land; and 

(C) if not, what are Government's 
plans to stop this gross mia-utilisation 
· of our forest resources? 

THB DBPUTY KDlISTBB IN '1'BII 
MINIS'1".8Y 01' INDUSTRY (SBBI 
P. A. SANGMA): <a> No, Sir. 

(b) and (c). Government consider 
that Industry Oriented Pulpwood. 
plantationa are necessary to preveDt 
destruction of natural forests and also 
to ensure aveilability of raw material 
on a sustained basis. A Workinl 
Group has been constituted to study 
the possibilities of raising pulp wood 
plantations for meeting the require-
menst of the Paper Industry alld pro-
per uilisation of forest resources. 

SHRI K. A. SWAMI: Has Govern.. 
ment taken any steps to protect tbe 
forest areas? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUS'I'RY 
(SHRI CHARANJIT CHANANA): 
Proteetion of forests is, in fact a sub-. ' Ject under the State List, as also under 
the concurrent charge Of I.G. (Forests), 
Ministry of Food and Agriculture. 
But. as :far as the paper industry is 
concerned, We do not promote de-
foresbation at all through paper 
industry. We are, in fact, putting 
pressure for promotion or growth of 
commercial afforestation in the coun-
try to feed the paper mills the raw 
materials. ~  

SHRI XAVIER ARAKAL Ro,e-

MR. SPEAKER: You want to have 
YOur answer DOW! 

SHRI XAVIER ARAKAL: This is 
a sc"iou,3 matter. That is why I em 
putting this question. The State 
Forestry Ministry has written to the 
Central Government for sanction to 
sell the eucalyptus plants. If that is 
sanctioned, the Vellore Newsprint 
will not go into production at all. The 
State Government do not want any 
public sector to come in the State; 
they want to giVe encouragement to 
the private sector. Therefore, I would 
like .., ask this question. What is 
the report of the Central Gowmmeat 
with regard to the proposal to seU the 




